200 Written Answers to [RAJYA SABHA] Unstarred Questions

Proposals of Government of Andhra Pradesh

2008 . SHRI NANDI YELLAIAH : Will the Minister of RAILWAY'S be pleased
to state:

(a)  the status of the proposals of Government of Andhra Pradesh with regard
to Muneerabad-Mahabubnagar railway project, Nandyal-Yerraguntla project and
Gadwal-Raichur railway project indicating the progress made thereon, till date, project-
wise; and

(b) by when these projects are likely to be completed?

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI
BHARATSINH SOLANKI): (a) Muneerabad-Mahabubnagar, Nandyal-Yerraguntala
and Gadwal-Raichur are sanctioned projects. Status of these projects is as under :-

Project Progress made so far

Muneerabad-Mahabubnagar  Yeramaras- Yadalapur section (14.5 km) of this project
has been completed and commissioned. Deverkadra-
Marikal (16 km) section is targeted for completion in
2011-12. The work for the remaining sections arc under
execution in various stages.

Nandyal-Yerraguntla The works for Phase-1 of this project from
Yerraguntala-Nossam (50 km) has been completed and
section opened for good traffic. Nossam-Banganapalle
section (45.30 km) is targeted for completion in 2011-
12. The work for the remaining sections arec under
execution in various stages.

Gadwal Raichur The works for Gadwal-Pandurangaswamy Road (28.8
km) section have been completed and engine rolling
done. The work for the remaining sections are under
execution in various stages.

(b)  Target dates have not been fixed for completion of these projects. The
projects are being progressed as per the availability of resources.

Restructuring of RPF

2009. SHRI T.M. SELVAGANAPATHI : Will the Minister of RAILWAYS be
pleased to state:

(a)  whether it is a fact that Railway Protection Force (RPF) and policing in
Railways badly need restructuring and revamping;

(b)  if so, the details thereof;

(c)  whether it is also a fact that the RPF requires more legal support to tackle
the menace of crime on Railways; and
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(d)  if so, the steps taken by Railways in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI
BHARATSINH SOLANKI) : (a) and (b) At present, a three tier security system
comprising of District Police, Government Railway Police (GRP) and Railway
Protection Force (RPF) is functional over the Indian Railways. Generally, prevention
and detection of crime in station premises and trains is the responsibility of GRP;
security of tracks, bridges and tunnels is entrusted upon the District police. As per the
RPF Act, RPF is responsible for security of railway property, passenger and passenger
area.

(©  Yes, Sir.

(d) Theissue is under consideration. Comments of States have been solicited
on this proposal.

Financial crunch faced by Railways

2010. SHRI T.M. SELVAGANAPATHI : Will the Minister of RAILWAYS be
pleased to state:

(a)  whether it is a fact that Railways have increased freight hike by 90 per
cent;

(b)  if so, the details thereof;

(¢)  whether itis also afact that this has been necessitated by the huge financial
crunch the Railways are presently facing; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI
BHARATSINH SOLANKI) : (a) No, Sir.

(b)to (d) In an effortto (i) adjust freight rates in line with increased input costs;
(i1) raise resources for undertaking maintenance and rehabilitation, modernization and
critical safety related works, and (iii) meet demands emanating from various social
obligations that the Railways are required to discharge, it had become necessary to
rationalize the freight tariff structure. Accordingly, a revised set of freight rates, which
do not constitute an increase of 90% over the earlier rates, has taken effect from 6th
March, 2012.

Daily train between Amritsar and Nanded

2011. SARDAR SUKHDEV SINGH DHINDSA : Will the Minister of
RAILWAYS be pleased to state:

(a)  whether Railways have received any request from Government of Punjab



